)/ . L
o i lad-fliy 1%3 C.-MorlCAST
N W o3 l vq E
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI

FINANCE (REVENUE-I) DEPARTMENT
DELHI SACHIVALAYA, LF, ESTATE: NEW DELHI-110 002

No.F3 (3010 (Rev-12020.21/D8- IV 1 77 - Dated: .-.‘//,{s?',.,,'.-‘.

Notification No, 032020 - State Tax (Rate)

No, FJO?)’HRM!W}WIW - In exercise of the powers copfirred by wb-
udnn(l)ofmlm"-dwwofquim 15 of the Deihi Goods und Services Tax
Act, 2017 (03 of 2017), the Lt Gavernor of the National Capital Territary of Delbi, oo the
mndldomo(thomthehymahmehﬂowh‘Mmmmm
mnMuofme Government of National Capital Territory of Dellsi in the Department of
Fm(llcwl),ﬂo 17201 7-Stmte Tax (Rate), desed the 30 Fune, 2017, published in the
Graette of Delbi, Extmondinary, Par IV, vide No. 3 (I5VFin(Rev-1)/201 7-18/DS- V1382
dated the 30 June, 2017, namely:s

In the suid aotification, -
(n)in Schedule 1 -2.5%, serinl mimber 187 and the entries relating thereta shall be amitted;

and entries shall be inertod,
5"‘“ 58, ] 36050000 | | Algsedrs ]

() sectal number 2012 und e entries relating thereto shull be omitied;
. (M) serial number 203 and the entries relating thereto shall be omitied;
(¢)in Schedise 111 - 9%

(bin Schadule 11 - 6%, |
‘ WX;\\O’ (1) after serfal number 75 and the relating thereto, the following serial number

{0 nﬂmbﬂrﬂn&‘dl}mhbrdﬂlumm&mw
.§ & 01 In serlal aumber 379, fag the entry in colsmi (3), the entry “All goods™ shall be
* sbstitalod;
N, 2. Thia notification shall come inta forve an the 1" dny of April, 2020,
Dy arder and in the name of the
*f/([) Lt. Governior of the Nationsi Capital Temritory of Delbi,
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No. F.3 (37)/Fin (Rev-1)2020-21/DS- 1V / 7y Dated: A /&40

1. mmmpumwunuwwnnmm.m
2 mwmedeofDdﬂ.mnﬁMvduml.lmm

Deliv
3/ Tve Commisioner, Sate Tax, Ol Vyupar Bhawan, L. Batals, New Delbi.
A, TisSecretary (GAD), Gowt. af NCT of Deihi with the request 10 palishyihe satification
in telhi Gazetto Part-fV (Extmordinasy) in today's date.
5. The Additonal mwwm&mdmm,m«naormu Delhi
Sachivalsys, [P Estae, New Defni
6 msnmwrmum.now.ofm«m.mmw«m. Lp
Estate, Now Delhi )
7. The Additianal Secretary (Law), Govt of NCT of Delli, Deihi Sachivaisyz, 19, Estase,
s mns.uhmdsofwmn.mmw Assemibly, Ol8 Secrewriat,

Deltv.
9, OSD to Chief Secreary, Gavt of NCT of Deltl, Deini Sachivalayn, LP. Estate, New

Delni. \
10, Cluard File. Y

1. Website. ) &g/"

&l (Sunil Sehgal)
Dy. Secrotary 1V (Fimance)

Uy b
. - The peincipal notificatson No.1/2017- Stase Tiox (Race), dated the 30" Juns, 2017, was
cublished in the Gazetse of Deibi. Exarsardinacy, Part IV, vide No. P01 $)Fin{Rev-12017-
1H/DS- VY382 doted the 30% June. 2017 and was nst smended by antification No. 0112020«
State Tax(Raie), duted the o WJIMO' Gazetre of Delhl, Fxtrnordimary, Part TV, vide
N £ G YFin (Rev-1)2020-21/DS-




